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NAME OF THE COMPANY : Sivaram Packing Pvt. Ltd.,
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Copy of the Minutes of Order dated 27 August, 2009 and copy of

the Petition and Affidavit-in-support is enclosed herewith
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IN THE HIGH COURT OF JUDICATURE!
AT BOMBAY

ORDINARY ORIGINAL CIVIL
JURISDICTION

COMPANY PETITION NO. 702 OF 2007 __ .

Goyal Starch Products
Pvt.Ltd. . Petitiongr
versus
Siyaram Packing Pvt. Ltd.

Respondent
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Dated this & day of October, 2009 |

COMPANY REGISTRAR,
. HIGH COURT, ORIGINAL SIDE
BOMBAY
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